
2.SAddress by the Vice- MAGHA 
President, Discharging 
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Notes) Bm 

the junctions oj the 
President 

our Government, in all ;~  ways, 
t() uphold the dignity Blld iI>.depen-
dcnce of our land ani peopl", to 
promote our unity and wpll-be111g and 
to build a democratic Bl'.d nor.iallit.C 
~  in which ~ is sOll.;ht 
a.'ld attained by ppacefu' means a. '1.J 
by consent. 

31. Fifty-eight Bills were passed 
by Parliament during 1963. Nineteen 
Bills are pending before you. Among 
the Bills that will be placed before 
you for your consideration will be:-

(1) The Companies (Amend-
ment) Bill. 

(2) The Indian Crop Insurance 
Bill. 

(3) The StBlldards of Weighfs 
and Measures (Amendment) Bill. 

(4) The Indian Railways (Second 
Amendment) Bill. 

(5) Bill to repeal the Bombay 
Co-uperative Societies Ad, 1925. as 
applicable to the Union Territory 
of Delhi and to extend th<' l'unj ab 
Co-OPerative S '~ ~ /o.ct, 1961, 
... ith certain '~ to 
Delhi. 

(6) The Foreign EJ\.,-l.ange R .. -
gulation (Amendment) 'Jill. 

(7) The C ~  \Eigh-
teenth Amendment) B,ll. 

(8) The ~ HindLl Univer-
sity (Amendment) Bill. 

(9) The Aligarh Muslim Un .. -
versity (Amendment) Bill. 

32. A statement of ~  Re-
C"IPts and Expenditl1r{' Of the Gov-

emment of India for tl-.e linanclal 
year 1964-65 will be laid before you. 

33. Members of Parliament, I ""ish 
you success in your labours. I 
earnestly trust that wisdom and tole-
rance and a spirit of co-operative effort 
will guide you. May your endeavours 
bring increasing prosperity and ccn-
tentment to our people, stability and 
security to our Motherland and 
assist in promoting peace and co-
operation in the world. 

LEGAL TENDER (INSCRIBED 
NOTES) BILL· 

The Minister of fiDaonce (Shrl T. T. 
KrishuamacSari): Sir, I beg to move 
for leave to introduce. a Bill to restrict 
the negotiability of currency and 
other notes inscribed with messages 
of a political character. 

Mr. Speaker: The question is: 

"That leave be granted to intro-
duce a Bill to restrict the negoti-
a bili ty of currency and other notes 
inscribed with messages of a 
political character." 

The motion was adopted. 

Shri T.  T. Krisbnamachari: Sir, I 
introducet the Bill. 

12.22 hrL 

The Lok Sabna then adjourned till 
Eleven oj the Clock on Tuesday, 
February 11, 1964/Magna 22, 1885 
(Saka). 
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